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NOTARIAL 

BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL 
PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICAION NO.92 OF 2025 

THE MATTER OF: 
... Applicant 

.. . Respondent( s) 

RESPONSE ON BEHALF OF THE UTTAR PRADESH 

POLLUTION CONTROL BOARD IN COMPLIANCE OF 
ORDER DATED 28.03.2025 PASSED BY THIS HON'BLE 
TRIBUNAL 

I, Ashutosh Chauhan, aged about 45 years, S/o Late Shri Ratan 

Singh Chauhan presently posted as the Regional Officer, Uttar 

Pradesh Pollution Control Board (hereinafter referred to as UPPCB), 

Gorakhpur, do hereby solemnly affirm and state on oath as under: 

1. That in the official capacity mentioned above, I am acquainted 

with the facts and circumstances of the case and as such I am 

competent and authorized to swear this affidavit. 

That by means of the present application the applicant has 
,, 

• raised the grievance against the illegal discharge of untreated 

commercial waste water in Kuma Nala, a tributary of river 

Ganga near industrial area, Usra Bazar, District Deoria, Uttar 

Pradesh. 
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3. That upon considering the matter, this Hon'ble Tribunal vide 

order dated 28.03.2025 by issuing the notice has directed the 

Respondents to file their response/reply by way of an affidavit 

by impleading the answering respondent as Respondent No. 1. 

4. That in compliance of the above direction, the officials of 

UPPCB has undertaken the inspection of an Industrial Area, 

Usara Bazar, District-Deoria. During the course of inspection, it 

was observed by the inspection committee that Mis Forever 

Distillery Pvt. Ltd. is established and operated in the Industrial 

Area, Usara Bazar, District-Deoria mainly as a water polluting 

industry. In view of the above, the officials of the UPPCB has 

undertaken the inspection ofM/s Forever Distillery Pvt. Ltd. on 

10.07.2025 in the presence of authorized representative of the 

industry in question. 

A true copy of the inspection report dated 10.07.2025is being 

annexed herewith as Annexure-R/1. 

5. That further during the inspection it was noticed that the 

industry in question had obtained Environmental Clearance 

from State Level Environment Impact Assessment Authority 

.......__,_.... (SEIAA) vide letter dated 21.09.2024. Copy of the said letter 

dated 21.09.2024 is enclosure as annexure no.-1 to the joint 

committee report. 
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6. That it is futther subtnitted that Consent to Establish was issued 

by the UPPCB vide its letter dated 16.05.2024 in favour of the 

industry in question. As per the office record, the said industry 

has also received Consent to Operate under the Water 

(Prevention and Control of Pollution) Act, 1974 and Air 

(Prevention and Control of Pollution) Act, 1981, as amended, 

vide online reference no.'-228753/UPPCB/Gorakhpur 

(UPPCBRO )/CTO/Both/Deoria/2024 dated 26.12.2024 with 

validity for the period from 01.01.2025 to 31.12.2029. A copy 

of the said letter dated 26.12.2024 is enclosure to annexure no.-

3 to the joint committee report. 

7. That the Condensate Polishing Unit (CPU) has also been 

provided in the industry in question for purifying the effluents 

generated from other processes i.e. Spent Lease and Process 

Condensate, DM Water Blow Down, Cooling Tower Blow 

Down, Boiler Blow Down. 

~;~,_'~~~ That ~s ~er the c~nsent conditions u~de~ W~ter Act and Air ~ct 

r i(l1, <~'<:'t: .}•---:i '0. • , ~0 ~ the said industry 1s based on Zero L1qu1d Discharge and dunng 
I ~\J • ". ' \ ' ' (.' .,... 
\, v"~:• • •~ inspection, no polluted effluent was found being discharged 
~ rJ'r; ;,A' 
~ - from the industry. The abovementioned CPU was found 

working during inspection and no effluent was found being 

discharged from the said CPU unit. 
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9. That further at the time of inspection, water samples from 

upstream and downstream of the Kurna Nala has also been 

collected and analysed in the authorized laboratory of the 

UPPCB. A true copy of the analysis report is enclosure to 

annexure no.-6 to the joint committee report. 

10. That from perusal of the analysis report of the Kurna Nala it 

appears that no industrial effluent is being discharged into it. 

11. That the present response on behalf of the Uttar Pradesh 

Pollution Control Board is being submitted before this Hon'ble 

Tribunal for kind perusal and consideration. 

VERIFICATION: 
~lARY ~JIARr 

Verified at ..... ~.Ut, ......... on thi! .. th~_~th
_ ~~Y __ ~uly, 2025 that 

the contents of above affidavit are true and correct to my knowledge 

based on records and information received and believed to be true, no 

part of it is false and nothing material has been concealed therefrom. 
~--
,~y '' 

' ' / ... ~ \ 

fr r; -( ~l • '. '<' e;;:, '\~\ 'ti.~l ,,, ' -
\ .'\l • • \, et ' 'M ..,,, ) ' g . "" 

) ' \_,::(. \ ,;y 

ii\, .,,8 (SIIMntintr 
i kTIOll & h1i.?nt .. , u• .,,,.~ , 

WN) h.aS Ot3 

. . . v lJiJ 
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